
.E.RNAKULA(,:BENCH.... , ' 

'OA'No. 31.8'.,of200O' 

Friday, this the 24th. day. of March,. .2000... 

CORAM 

'.,.c'HON'BLE MR."A..*. SiVADAS, JuDiCiM..fBER 
HONBLE'MR. G . RAMAKR1SHNAN., ADMINISTRATI ;VE'M 	R' 

1 .. Shibu K, 
Shibu Nivas, 
Valakorn, 
Vayakkal P0, 	. 
Koilam'. 	 . 	. 	 . 	

.. .Appl.ican.t'.., 

• 	By Advocate 'Mr.... "PC. Sebastian 	. 	 . 

' • 

• 	 . 	 . . 	 . 	 Versus. 

• 	
. 	 •.%• .. 	Assis:tant"SUPerifl.tefldefltOf"POSt":Off'i'Ces, 

Koi.lam South Sub DiviSio, Xcii am... 

.2. . 	 Th' Chief Po.s'thast'ei 	General, 
Kerala Circle., .ThiruvananthaPUram., 

• 	 3• Union of. India, represented by 
• Secretary, Ministry of Communicaflons, 

,De:pa'rtment....of Posts, 	New Delhi. .........':R.espondents' 

By,,Advocate 
I 

Mr. 	K.R. 	Raj,kumar, ACGSC 

The application having been . heárd.:'on •,:24th"Marc'b. 
2000, 	the 	Tribunal, on the same day. delivered. :tbe 
following: 	 . 	

•.1 

"HONfLE VDAS 	CiAL'1thJR. 

The applicant seeks" to" declare i'hat.'the; is 	entitled 

to' be 	consideredr. for 	selection'.; to 'the. post 'of:. ..Parttii*e 

Sweeper, .Veiiyam'Post 	'Off ±ce,:aiong 'with 	the 	:candidates' 

sponsored 	'by.; the 	Employment.; Exchange.., 	thigh.,'.t:be. 

,."ap.pl'icant.!.s name'. basnot been sponsored. 'by the ."Employment'  

Exchange and.. to d4rec't" the 1st' respondent to consider 'him, 

also in'the interview to..'be held. on 25-3-2000 or :an any"" 

deferred date... 

­
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2. 	The lear-ned counsel appearing for the respondents 

on instructions submitted that the interview scheduled to. 

be held on 25-3-2000 has been deferred and -the applicant 

also will be considere4 along with others.., -if. he is, 

otherwise eligible. 

3.- 	Submission of the learned counsel . for respondents 

is recorded and the original application is closed. No 

costs. 	 - 

Fr-i-day 4  this the 24-tb day of March, .2000.. 
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